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will also be advised to bring about 
changes in the present examination 
system; and 

(d) if so, what are the details in 
thisrcgard and if not, the reasons 
therefor? 

THE MINISTER FOR HUMAN 
RESOURCE DEVELOPMENT (SHRI 
AR.JUN .SINGH): (a) to (d): According 
to the information furnished by the 
University Grants Commission, the 
Commission has been advising the 
universities, including Delhi Univeristy, 
to implement some specific measures of 
examination reform like continous 
internal evaluation, development of 
question banks, grading system, 
semester system, redesigning of syllabi 
& quesiton papers and conduct of 
examination, with a view to improving 
the reliability, validity and objectivity of 
evaluation and to bringing about a 
closer integration of teaching, learning 
and evaluaiton. The progress of 
implementation of this examination 
reform programme by the Universities 
was recently reviewed and on the basis 
of the review the Commission has 
worked out certain strategy for 
implementing the reform measures 
within a specified time-limit. 

 

 

Cost of DDA Flats in Nand Nagari 

*294. SHRJNAGMANI: Will the 
Minister of URBAN DEVELOPMENT 
be pleased to state: 

(a) the criteria for fixing the cost of 
LIG flats on cash down/hire purchase 
basis in Nand Nagari allotted by DDA 
under the New Pattern Scheme, 1979; 

(b) what is the year-wise, disposal 
cost of LIG flats block and floor wise in 
Nand Nagari under the abeve scheme, 
and 

(c) whether any discrepancy in the 
disposal 
cost of the flats came to the notice of 
Government and if so, what is the 
procedure 
adopted to rectify the same? 

THE MINISTER OF URBAN 
DEVELOPMENT (SHRIMATI 
SHEILA KAUL): (a) The DDA has 
reported the disposal cost of LIG flats in 
Nand Nagri, whether allotted on cash-
down or hire purchase basis, has been 
worked out taking into consideration the 
actual cost of construction, cost of 
internal development, anticipated 
liabilities, land premium at subsidised 
rates, and overheads. 

(b)The year-wise disposal cost of 
LIG flats, block and floor-wise, in nand 
Nagri is given in the Statement laid on 
the Table of the  Sabha (See below) 

(c)No discrepancy has so far came to 
notice in respect of disposal cost of LIG 
flats in Nand Nagri. 



Written Answers [RAJYA SABHA] to Questions 40 

Statement  

Disposal Cost of L1G Flats in Nand Nagri Under NPRS-1979.  

S.   
Year

Scheme Ground Floor First Floor Second 
Floor

Third Floor Constructio
n

Increase 
No.      cost per 

unit sq. 
Mtr. 

per 
annum 
in cost of 
Contn1       2 3 4 5 6 7 8 9 

1.    
1986 

Disposal cost of Rs. 75.200 to Rs. 79,100/- 
to 

Rs. 76,300/- 
to 

Rs. 75.500 to Rs. 1651 56   

 l026 DU $ at 
Nand

Rs. 81.300/- Rs. 98,100/- Rs 91.200/- Rs. 88.700/-   

 Nagri 39.82+8.76 (C/Y) 
to 

44,14 to 46.01 to 43.73 to   

 Plinth Area 41.44+24.37 
Sq.Mtr, 

56.99 
Sq.Mts. 

52.94 
Sq.Mts. 

51.47 
Sq.Mts 

  

1    
1987 

Disposal cost of Rs. 84,600 to Rs. 85,600/-
to 

Rs. 89.200/-
ta 

Rs. 85,000 to Rs 1866.79 13.03% 

 Left out houses Rs 91.500/- Rs. 
1.10,400/- 

Rs. 
1,02,600/- 

Rs 99,800/-   

 out of 1026 39.82+10.78 44.14 to 46.01 to 43.7310
 DUs Plinth Area 41.44+24.37 

Sq.Mtr 
56.99 So. 
Mts. 

52.94Sq.Mts
. 

51.47 
Sq.Mts. 

  

3.    
1988 

Disposal cost of Rs. 94,600 to Rs. 
97,900/to 

Rs. 
1.02,300/-to 

Rs. 96.600 to Rs 2095 98 12.30% 

 378 LIG DUs Rs. 1,05,000/- Rs. Rs. Rs. 
 at Nand Nagri 39.39+10.69 44.80 to 46.80to 44.17to
 in Pkt. B.C&I  41 93+23.93 (C/Y) Sq.Mtr  

58.25 Sq.Mts 
.  55 
03Sq.Mts. 

52.56 Sq 
Mts. 

  

 Plinth Area       
4.    
1993 

Disposal cost of Rs. 2,23,600 to Rs. 
2,48,900/to 

Rs 
2,27,500/- to

Rs. 2,08,100 
to 

Rs 4357 13 17.00% 

 36 LIG DUs in Rs. 2,42,900/- Rs. 
3,34,700/- 

Rs. 
2.67.500/- 

Rs. 
2,47,600/- 

  

 Pta.-C Nand 
Nagri

37.47+9.87 (Y) to 47 21  to 43.15 to 39 .38 to   

 Plinth Area 39.05+17.23(C/Y) 
Sq.Mtr. 

63.74 
Sq.Mts.

50.80 
Sq.Mts

46.95 Sq 
Mts.

  

DO. Dwelling Unit  
C/Y Court Yard                        

Non-Plan Expenditure in Schools 
*295. SHRIMATI CHANDRA 

KALA , PANDEY.                     
SHRI MD. SALIM: 

Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be 
pleased to state: 

(a) what was the expenditure 
incurred under non-plan budget for 
schools; 

(b) whether it has been reduced for 
this year; and 

(c) if so, the reasons therefor? 
THE MINISTER FOR HUMAN 

RESOURCE DEVELOPMENT (SHRI 
ARJUN SINGH): (a) to (c): Non-Plan 
expenditure (Centre and States) for the 
two major components of school 
education (elementary 

education and secondary education) for the 
last three years is given below: 

(Rs. in crores)  

Sectors 1991-92 1992-93   1993-94 
(RE)        (RE) 

1  Elementary 7717.71 8641.61   9392.08 
Education   

2. Secondary 5665.81 6238.26   6602.53 
Education   

TOTAL: 13383.52 14879.87 15994.61 

The expenditure has shown a rising trend every 
year 

 


